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§§5§ Advt. No. 11/2017 dated: 9§/~ December, 2017
: F. No.A.12014/1/2017-Estt.
AN National Human Rights Commission
Manav Adhikar Bhawan,

Block-‘C’, GPO Complex New Delhi =110 023

_ Applications are invited from suitable candidates fulfiling the eligibiiity conditions for
appointment to the post as mentioned below, in the National Human Rights Commission on
transfer on deputation on foreign service basis.

3. The Commission is a Statutory Autonomous Body and candidates selected will be
appointed on transfer on deputation basis initially for a period of three years. National
Human Rights Commission is an eligible office for allotment of Govt. accommodation.

4.

S. | Name of the post/Pay Band Mode of inducticn Number
No. of post(s)
1 Steno Grade ‘D’ By deputation. 09

Level-4 corresponding to

PB-1 Rs.5200-20,200 Grade Pay

Rs.2400/--

Note: Number of posts may vary.
(A) Basic Eligibility conditions:-

(i Officers holding analogous posts on regular basis; OR

(i) LDCs with & years of regular service and possessing the following qualifications:-
(a) A speed of 80 words per minute in shorthand (English/Hindj)

(b) A typing speed of 35 words per minute in English and 30 words per
minute in Hindi typing.
(B) Other terms and conditions For deputation:-

(0 The deputation will be governed by the terms and conditions contained
in the Department of Personnel and Training’s O.M. No.6/8/2009-
Estt.(Pay.II), dated 17.6.2010 as amended from time to time.

(i)  The applications of eligible candidates who are desirous of being
considered for appointment on deputation and can be spared
immediately, may please be forwarded to this Commission latest by
18" January, 2018 alongwith attested photocopies of ACRs for the
last 05 vyears and vigilance/disciplinary clearance. The applications
should clearly indicate the service particulars, experience and
educational qualifications etc. in the prescribed form as at Annexure-
1. Applications received directly or without ACRs will NOT be
entertained, The forwarding authority may also certify the information
furnished in the bio-data.

(il The maximum age limit for appointment on deputation basis
shall be 56 years.

How to apply:-

The candidates fulfilling the eligibility conditions may apply in the prescribed
format as per Annexure-I and send the same by post to the Under
Secretary (Estt), National Human Rights Commission, Manav Adhikar
Bhawan, Block-C, GPO Complex, INA, New Delhi-110 023, along with
copies of relevant supporting documents.



" 3. The applications without supporting documents, photograph, unsigned and
incomplete applications, in any manner, shall be summarily rejected.

4. The candidates who are already in Government Service should apply through
proper channel failing which the applications shall not be considered.

5. Last date for receipt of applications will be 18" January, 2018.
Applications received beyond due date will not be considered.

r.fSafijay DuBey)
Director (Admin.)
Tele: 011-24663466
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U7 APPUCATION FORM FOR APPOINYMENT ON DEPUTATION POST

) ' Photo

Adut, No. 1Y /2053/Estt ' |

L Nameand Address
{In Block Letters) "
Z. Date of Birth {In Christian erz) -
3. 1). Date of entry in serviea
i), Date of retirement under CentrallState
Goverhment Rules
4. Educational Qualifications
5. Whether Eduratianal and other qualifizations
srequired for the post are satisfied. {ifany -+ -
qgualification has been treated as equivalent | ]
to the one preseribed in the Rules, state the : X
autharity far thesame).
Qualification JExperlence requlred as mentfon | Qualiflmtions/expasienca possessed by the officer

in the advertisementfvacancy dreslar |

Essential Essential
Al Qual¥ieation A) QGualification
. B) Experience B) Experlence -
Desirable Desirable
£) Qualification . €) Qualficatlon
D} Experience D) Experlenca

&I Noter This Column needs to be amplified to Indicate Essential and Desirable Qualifieations as
mentionad n the RRs by the Administrative Minlstry/Department/Office at the Ume of issue of
Cireularand issue of Advertisement In the Ermpioyment Naws.

5.2 inthe case of degree and Post Graduate Qualifications Elective/maln subjects and subsidiary subjeces
may be indicated by the candldate.

& Pleasestate clearly whether In the ight of
entries made by you above, you mest the
requisite Essential Qualifications and work
experlence of the post,

-

6.2 Note: Besrowing Departmants are to provide thelr specific commentsfvlews confirming the relevant
Essentlal Qualificatlan/Work experlence pnssessad by the Candidate {as Indicated |n the Blo-data) with

referenze ta the post applied.
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7. Detalls of Employment, In chronological prder. Enslose s separaesheet du
signature, if et zpiice balow Is insufflalant,

ly authenticated by yoir

' Utficefinstiiotlon | Post heldon + | ko To *Pay Band and Grada | Nature of
. fepular basts Pay/Pay Emle ofthe | Duties i
post held on regular | detall)
. basis hightighting _

evperience
' required  for
- ‘ i the post

appled for

“{mpertant: Pay-band and Grode Pay Eranted under ACPJMACP Bro personat to the officer and

therefore, should not be mentloned . Only Pay Band ond Grade Fay/ Pay scale of the yast held en
razular basts to he mentlened, na:ansnmc?}MACP with presont Pay Bang gnd Grede Pay w wln:n: such
bentfits havg been drawn by the Candldate, may ke Indicated o5 Selaw;

| Ofice/Institgtion

Pay, Pay Band, and Grade Pay
drwn under ACP/ MACF $cheme

To

Frem

nrPermansnt

8Natre of present employment Le. Ad-
hoz or Yemporary ‘'or Quask-Permanent

pleate state- '

8in cate the presen? employment s
hold on deputation/contrace  basis,

2 ¢ mae of e

1
b) Pered of appointment

¢) Name of the parent

d) Name of the

sppalmment on deputation/contract officeforpanization to |'pent and Poy of
. which * the applicant | the past held In
i i | belongs. substantive
) Gpzcity la the |,
’ parent
. * omgenlsation

Vigilance Qezrance and ot

fity certificare.

5.1 Note: In case of Ofitcers already en deputation, the applications of suth'officers
shoul be forwarded by the‘parent catfref Dypartmeant alang with Cadre Clearance,

8.2 Note; lnfnmxatlun onder Calumn 5{c] & {d) sbove must be given in all cases
vihesm 2 p:rsnn isholding @ past on deputatinn outside the cadre/ nrganhatlnn but

still malntalntng a lien In his pa{enl cadref arganisation

- —————
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. .* | Ifany post held on Deputation Iy the

Rast by the appieant; date of retumn :
fom the last deputotion ond other

debails,  *

32 Additfonal detatis sbout proyent
employment:

Plaase state whether warklng under
{indlcate the name ofyour employer *
| agalnst the refevant column) - .

8} Centra) Govamment

b} State Govermmremt

t) Auwtonamous Orgonization

d] Govemment Underloking
. 0} Unlersites

) _Othexrs .
12, Please state whether you are
warking in the same Depaniment ang
are In the feeder prade or feeder 1o
feedergade, ) .
1. Are you In Revised Smle of Pay? If
yes, giva the date from which the

reyision taok place pnd also Indicale the -
pre-revised scale ., . -t '
34Totelemalsments per month now drawn .. ’

Hasls Pay In the PB Grade Pay Tatal Emalumaants

15 In case thz npplicent belongs 1o an Organtsation whizh s not fallowing the Ceptral Government
Popseales, the latest salary slip iscued by the Drganlsation showimg the folowing detalls may ke

endased,
BaticPaywith Scalaf | Dearness Payfinterkn Totsl Emoluments

Payard mte of rellal Jother Allowances
Increment ete., lwith braak-up ’ .
detalls) .

I5A Addflonal Information, if any, relevent to the
past yau appilsd for In suppprt af your suimbfilly for
the post. i .
{This amonp other things may provide Information with L
 regard to ([} mdditions] arsdemlc gualificatians (i}
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..+ " hpmfassignal training ond ] \.;*m"it"e.:perlan:e pver and
J oy stove presaibed I the Vacancy
Cixular/Advertisement)

INote: Enrosa z separate sheet, If the  space Is
Insuflcient) - )

158 Achlovements;
Thz cndidutes ars requested to indicats Information

with regand to; -
{) Eesearzh publimtions and reports and spectal
Proects

{1 Awards/schalamships/Otfidal Apprediation

(i)  Afdllstion with  tha  professiona]
bodlss/Institutions/soclelics and;

{tv} Patents eghstered in own mme vrachleved for the
organizatlon |

(v] Ay research/ Inpovative measure Involving official
recognitian vi} any other information,

[Note: Endose @ separate sheet If tho space Is

Insufiident) -

17,  Pleate state whether you are apglying for '
deputation [STC)/Absorption/Re-employmant Basisd -
[Officers uader ContralfStale Govemments are only '

eligible for “Absorption”. Candidates of naa- i
Govertiment Drganlmtions are efigible anly for Shan

Term Contract) 1,

[

1 [The optlon of ‘5TC' / *Absorption’Re-employtaent’ ,
are svallable orly iF vhe vacanry "dreular speclally .
menticned recruftment by “STCY or "Absorplfen” or

“Re-erpfoyment”). -

18, Whether belongs to 5C/5T

| Teve corefufly gene through the vacancy drcular/advertisement and | em well awara that the
infotmation furished In the Curicufum Vitae duly supported by the documents In respect of Esseatlal
Qualilications Work Experlonte submitted by ma will alio be assessed by the Selectjon Comminteeat the
*  tmeofselection for the post. The In!unmtlunf detalls provided by me pre correct 2ad true to the best
ol ey knowledze and no materlal fact laving 2 beasing on my selection hay been supprassedf withheld,

[senature of the candidate)

Address

Date___
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Certiiction by the Employerf Cadre Cantrolling Authnrity

The informatlonf detalls provided {n the nl'sm.:é application by the applicant are wruc pnd _

correct a5 per the faos avallable on “records. Hefshe posstesses educational yuallfications and
expefience mentizaed In the vacancy Clreular, i selested, hefshe wil bz relloved Immegdlately.

2 Also cantified that;
] There Is pp vigitancs or dlsclplinary case pending/ contamplated agalnst shrifsm,

) °  Higf Herintegrity Is certificd, - ot : .
W His/HerCR Dassier In ofiginalls enclosedfphotocopies af the ACHs forthe kst 5 yedrs duly
altested by an oHfcer of the rank of Under Secretary of the Govt. of lndia or gbove are enclnsed,.

M) Nomafarf minor penalty hus been knposed on Mm/ her during the fast 10 years Or Alistel
maor/ minor penattles tmpased an him/ her during the t2st 10years Is enciosed. (asthe rmse may kiz)

. ' - . . * Caunters{pned

) (Empldyer/ Cadre Controllinz Authorlly with seal)

" e




